
                                                                                                                             

BEFORE NATIONAL GREEN TRIBUNAL , NEW DELHi. 

ORIGINAL APPLICATION  10 of 2020 

 

IN THE MATTER OF : 

Ved Prakash Aggarwal                                                      ………Applicant 

                                                                V/S  

Executive Engineer, Meerut Division Gang Nahar Meerut & Others.  

                                                                                                …..Opposite Party 

 

Objection file by Applicant in respect of  compliance report which was 
submitted  by Additional District Magistrate ( City ) Ghaziabad , 
District magistrate office , ghaziabad on behalf of  opposite party . 

 

MOST RESPECTFULLY SHOWETH : 

PRELIMINARY OBJECTIONS / SUBMISSIONS: 

 

1. That the Compliance report is not based on facts, as it exists on 

ground , through out the Distributary Tikri , located in  the district 

Ghaziabad. 

2. That the report concedes that there was encroachment , which they ( 

opposite party )   call as temporary . 

3. That the names of main encroachers are firstly, Respondent No. 5, 

Ghaziabad Development Authority, Ghaziabad, who has constructed 

road on the part of the land of Rajvaha Photo graph of the road are 

not submitted / show in the  compliance Report which was filed by 

opposite party….   

 



4. The photo graph are not submitted encroacher Respondent No 5, 

Ghaziabad Development Authority Ghaziabad .In compliance Report 

which was filed by opposite party….   

Some photo graphs of the GPS Map Camera lite are affixed……  

 

 



 

 



 



 



 

 

5. The photo graph submitted are taken from such a angle that physical 

encroachment, by way development has been hidden e.g.. 

 ( a)  does not show the greenery developed by the encroacher 

Respondent No 6  land craft developers ) by filling up Distributary  ( 

rajbaha ) by  earth / soul and has developed a nice parking place and 

lawn .  



     ( a ) Photo graph in respect of  Landcraft developers does not 

show the greenery developed by the encroacher ( land craft 

developers ) by filling up Distributary  ( rajbaha ) by  earth / 

soul and has developed a nice parking place and lawn Some 

photo graphs of the GPS Map Camera lite are affixed…… 

 

 
 
 
 
 
 



 
 
 



 



 
 
 

6. That the Name of the encroacher -ATS Grand realtors Construct  

some room for labor & encroach all land of the tikri rajbaha , Opposite 

party is not showing in there compliance report which was  submitted 

before this Hon`ble Tribunal . Some photo graphs of the GPS Map 

Camera lite are affixed…… 

 



 



 



 

 

7. That the Columbia asia hospital can not be approached with building 

a bridge over distributory and photo graph of bridge if constructed has 

been not show been report .and same is true regarding the approach 

for land craft developers. in fact road has been build over tikri 

distributor in place of bridges ( pulia ) . this fact is hidden with 



malafide  intention to hide the encroachment . Photo graphs of 

approaches to Columbia hospital And Land craft Developers….. 

         

 

 



 

 



 

8. That the report says that Distributory Tikari ( rajBaha ) start from 8 

mile 03 furlong to 28 mile 02 furlong it means The Distributory Tikari ( 

rajBaha ) 28 miles long in Ghaziabad. the report is less than 1 mile. 

The opposite party is hidden encroachment of roughly 27 miles which 

has been done in connivance with Ghaziabad Development authority 

either by private developers / Ghaziabad Development Authority ..  

 



Prayer 

1. As originally prayed please appoint a unbiased 

investigation agency. Or  

2. Appoint a Commission so that total encroachment 

of Distributory Tikari ( Rajbaha ) From  8 Miles 03 

Furlong to 28 miles 02 furlong  

Is identified and recorded in totality for appropriate 

action by this Hon`ble  tribunal.     

   Place : Ghaziabad. 

    Dated 13/11/2020 

                                                     Applicant . 

                                  

 

                                                      Ved Prakash Aggarwal 

                                                        Mobile No 9873084288 


